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Crim nal Appeal No(s) . 1191/ 2013
MASI HUDDI N AHVAD KHAN Appel | ant (s)
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STATE THR. C.B.I. Respondent ( s)

(with office report)
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Date : 03/09/2014 This appeal was called on for hearing today.

For Appellant(s)

Vai bhav Tomar, Adv.
Anupam Lal Das, Adv.
B. V. Bal aram Das, Adv.

===

For Respondent (s)
M. B. V. Bal aram Das, Adv.
M  Gobi nd Kunmar, Adv.

UPON hearing the counsel the Court made the follow ng
ORDER

Four weeks tine is granted to the parties for filing
addi ti onal documents.

Li st again on 16.10. 2014.
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